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try. It is a question of  man-power. 
That is a big  problem.  We cannot 
say that all the boys passing out  at 
our technical colleges are assured  of 
full employment.
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(b) if so, from  which  side the 
initiative  was taken  ana on wtist 
(round and the progress made in the 
matter so far;

(c) whether any neiv specific pro
posals have been made about  the 
financing and administration of  the 
Foundation; and

id) if so, the broad ieatures there
of?

The Minister of  Education  tDr. 
Trigiua Sea): ta) and (b). In a re
cent meeting which the U.S. Ambas
sador had with mo at his instance on 
Indo-American cooperation in the flcld 
of education, this matter was briefly 
discussed.

<c) and (dj. No specific  proposals 
as such have been received.

Appointments of I. ok Pal  andLni
Ayvakt

‘40. Slri Ruuduudn Veerappa: 
Shri Moluui Swamp:
Shri N. K. Saaghi:
Shri Surendranath Dwivedy: 
Shri Meat Baras:
Shri M. Ramp are:
Shri D. C. Sharma:
Shri S. SopUar:
Shri N. K. Laskar:
Shri Swell:
Or. Kami Slafh:
Shri Ktttkar Singh:
Shri Kotai Birua:
Shrl N. S. Skuas:
Shri Shards NaM:
Shri A. B. Vajpayee:
Shri BrtJ Hhashaa Lai:
Shri ft. S. Vidyarthl.
Shri Bui Ktshan Gapta;
Shri I. A. Prasad:
Shri MdAupc 
Shri Vashpal Slagfe:
Or. Mahadeva Prasad:

WiU the Minister of Home A flair* 
be pleased te state:

(a)  whether a final decision hat 
been taken to appoint the Lok Pal 
and Lok  Ayuakt lo  examine lh* 
charges against  the  Ministers and 
high  Officials  suggested  by  the 
Administrative  Reforms  Commis
sion;

(b) if so, the satuis thereof; and

(c) if no decision has so far been 
taken, the reasons for the delay «nd 
when it is likely to be taken?

The Minister of State in the Minis
try of Home Affairs dShri  Vidya 
Charan Shukla): (a) No, Sir.

(b) Does not arise.'

(c) The adoption of a scheme  of 
this nature on a national scale can 
only be on the basis of a consensus 
between the Centre and the States. 
The considered views of the  State 
Governments arc awaited

Shiva Sena

*41. Shrt Tenneti Viawanatliam:
Shri Hufcam Chand 

Kachwai:
Shri Onkar Singh:
Shri K. M. Abraham:
Shri K. Anirudhan;
8hri Umanath:
Shri Vi»w*iutha Menon:
Shri P. P. Esthose:
Shrlmati Suseela Gopaian;
Shri V. Kriahnameorthi:
Shri Yashpal Singh:
Shri S. C. Samanta:
Sbri Bibhutl Mlshra:
Shri K. N. Tiwary:
Shri Mohamed Imam:
Shri A. Sreedharaa:
Shri IUm :
Shri Kameahwar Singh:
Shri J. H. Patel:
Shrt Madhn Umaye:

Will the Minister of liome Attain 
be pleased to state:

(n) whether attention of  Govern
ment has been drawn to tbe leading 
editorial  under the  heading “Poll- 
tic;il Thuggery” published  in  the 
Indfc-ii Cxprcss dated the 29th April, 
1967;

(b whether the allegations regard* 
»ng Shiva Sena in Bombay are  cor
rect;

<c 1 if sc, the action propoaed te be 
ulum against the wiiiliw ot  tha 
oovmMti ana



(d)  tbe action taken by the Cen
tral Government to see  that  the 
Maharashtra Government  discharge 
their obligations to the minorities  in 
the State of Maharashtra?

The Minister of Home Affairs (Shri 
Y. B. Chavan): (a) Yes Sir.

(to) and (c). The matter has been 
referred to the State Government for 
appropriate action.

(d)  The Government of India arc 
in touch with the State Government 
in this matter. The State Government 
have assured us that they are keeping 
a watch on the activities of Shiv Sena 
and would take action according to 
law.  The State Government  have 
also informed us that Chief Minister 
had assured the minorities as well us 
all those in Maharashtra hailing froro 
other States that they were all wel
come to take part in the development 
of that State and would get justice 
equally with the Maharashtrians and 
further that all ntfpssary steps would 
be taken to preserve the cosmopolitan 
character of the city of Bombay and 
to sec that the people of different 
language groups in the city were en
abled to reside there in peace and 
harmony.

Wage Boards

pfl. Shri George ftnuta:
Shri J. H. Patel:
Shri Madha Umaye:
Shri A. Sreedharan:

Wili the  Minister of  Laboar and 
Rehabilitation be pleased to stale:

(*) the number ol  Wage Boards 
currently  inquiring  into the  wage 
And service conditions of  industrial 
and other workers In the country;

(b) when these Wage Boards  are 
expected to five their reports; and

(c) whether it i* a fact that none 
ot the  Wage Board*  has heen  able 
to keep  to  it*  schedule  in  comp* 

Ming its work?

IV  MMWim of 1 rtw  i*l

turn r — (Mwi m mn (*) nma.
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(b) Hie Wage Boards for Working 
Journalists and non-Journalists  are 
expected to submit their reports be
fore the end of June 1967.  An re
gards other Wage Boards, it is not 
possible to say when they will submit 
their reports.

(c) The Wage Boards have to deal 
with complex matters and they have 
to lake into account the submissions 
of various interests.  No time sche
dule for their work is fixed by the 
Government.
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Translation of Standard Works  and 
l’opular Books into Hindi

'43.  Shri S. M. Joshl;  Will  the
Minister of Education be pleased to 
state:

(a 1 the progress  made so far to 
;he preparation  and translation of 
fil Standard Works  of  University 
level  and (ii) popular  books into
Hindi;

lb) the names of the Departments 
which are responsible for executing 
these .schemes and the  reasons for 
their slow progress; and

(ci the steps taken  by  Govern
ment  for their speedy  and effective
implementation*

The Minister of Stale in the Minis
try of Education (Shri Sher Singh):
(a) A total of 553 standard books of 
University Level in different subjects 
relating mainly to science, technolo
gy, engineering, social sciences  and 
humanities have so far been approv'd 
for translation and  publics Lion  in
Hindi and other Indian laguages. Out 
of these, 108 titles have been published 
(82 in Hindi and 20 in regional langu
ages) and 67 books are either in tike 
process ot printing or ready to  he
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sent to the press.  The  remaining 
books are at various stages of pre
paration.

So far as popular books are con
cerned, 237 titles have been approved 
for publication, out of which 4® have 
already been printed, 7 are in  the 
press and *he remaining are  under 
various stages of production.

(b)  and (c). The scheme relating 
to production, publication and trans
lation of standard works of university 
level is being implemented by  the 
Commission for Scientific and Techni
cal Terminology in collaboration with 
various universities and other acade
mic bodies.  The scheme relating to 
popular books in collaboration with 
private publishers is being handled 
by the Central Hindi Directorate.

The main reasons for the slow pro
gress of the scheme are (i) delays and 
difficulties experienced  in obtaining 
copy rights from the foreign publish
ers. (ii) printing delays and (iii) lack 
of competent  translators,  original 
writers and velters.  Every effort is 
being made to accelrnto the peace of 
work by dominating administrative 
bottlenecks and printing delays.  To 
avoid dependence on foreign publish
ers, greater emphasis is now being 
laid on preparation of orignal books 
and for this purpose an  extensive 
search for talent is being made.

Ikt  Mlalater  of f  {Dr.
Utlmi  Sea): Some of  the stepa
already taken in -that  direction arc:

(i) Conversion and orientation of 
elementary  schools  to  the 
basic pattern;

(ii) Re-organisation of  secondary 
education on the basis of the 
recmmendations made by the 
Secondary  Education Com
mission; and

(iii) Re-organisation  of  higher 
education on the basis of the 
recommendations of the Uni
versity Education Commission.

Recently, the Education Commission 
has also made a number of recommen
dations towards achieving greater uni
formity in the duration and  pattern 
of education at ditfi-rent stages. T!k>m> 
are under  the consideration  of  the 
Government.

Official Languages Act

*45. Shr| Seshiyan:
Shri D. C. I'fearma:
Shrl Madhu Limaye:
Dr. Ram Manohar Lohia:
Shri George Fernandes:
Bhri S. M. Banerjee:
Shri Hukam Chand Kachwal: 
Shri Ran Singh Ayarwal:
Shrl C. K. Bhattacharyya:

Uniform Msutiw Policy

■44. Shri Btahwaaatb Roy:
Shri BibhnU Kishra:
Shri K. N. Tiwary:
Shri K. Haidar:
Shri I. A. rrmmA:
Shri N. K. Sanghi:

Will the Minister of be
pieaaed to state the nature  of steps 
being taken for the  uniformity in 
the education system in the country 
and  regarding  the  duration  M 
different stages of education, namely. 
School education, Higher Secondary 
and Degree Course?

Will the Minister of Home Aliin 
be pleased to state:

(a) wheher  Government  have 
finalised the proposals to amend the 
Official Languages Act tor the con
tinued use of English; and

(b) ii so, whether the BUI will be 
introduced in the current Session of 
Parliament?

n« Hliktw tt Mata to tha Mtota
lly «f  Haw  Affairs (Shri  Vidya 
Cfcataa Shukla):  (a) Y«s Sir.

(}* Yaa flfar.
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Striked and Ukw Agitations

'M. Shrlmati Tttkobwari BWu: 
Shri Bibtauti  Mishra:
Shri K. N. Tiwary:
Shri Samar Goha:
Shri Dhlrendra Nath:
Shri Tridlb Komar Chaudhari: 
Shri s. C. Samanta:

Will the Minister of Labour ana 
Rehabilitation be pleased to state:

(a)  whether  Government  have 
been facing difficulties with some of 
the State Governments in the matter 
of  labour  policies  especially  as 
regards the right to strike, the labour 
agitations and wrongful confinements; 
and

ib) if so, whether any attempt has 
boon made by Government to evolve 
some kind of unifoim policy in  this 
regard?

The Minister of Labour and Rehabi
litation (Shri flathi): (a) and (b). Of 
late  some  unhealthy  developments 
have taken place in the field of indus
trial relations.  To  meet  the  new 
situation number of matters concern
ing labour policies and situation and 
in particular the glu’rno incidents in 
West Bengal were discussed recently 
at the Labour Ministers'  Conference 
and the tripartite  Standing Labour 
Committee. As in the past, the labour 
policy is evolved by mutual discus
sions  and  tripartite  decisions.  No 
serious difficulties have risen so far.

Border Disputes 

*41. Shri P. M. Sayeed:
Shri SwainMik DwWety: 
Shrt Beat Bara:
Shri Hobu Swamp:
Shri ChtntatBaaf Fanlgrahl:

Will the Minister of How Affairs 
be pleased to state:

(a)  whether  It is a fact that  the 
Minister of (Man has approach

ed the Central Ooverssnent  tor the

appointment of a Commission to settle 
the  border  disputes  with  Andhra, 
Madhya Pradesh, West Bengal  and 
Bihar;

(b) if so, the reaction of Govern
ment thereto;

(c> whether there has  been  any 
inter-Slate dispute  between  Andhra 
Pradesh and Orissa  on  Vamsadhara 
river; and

(d) if so, the broad outlines thereof?

The Minister of 8tate in the Minis
try  of  Home  Affairs  (Shrt  Vidya 
Charan Shnkla):  (a) No, Sir.

(b) Docs not arise.

(c) No intcr-Statc harder dispute on 
the Vamsadhara river which seems to 
have been referred to has come to the 
notice of Government.

(d) Docs not arise.

Electronic Computers

‘IK Shri Bhog«*ndra Jha:
Shri K. M. Madhnkar:

Will the Minister  of Labour and 
Rehabilitation be pleased to state:

(a) whether his Ministry were con
sulted l>y other Ministries  of  the 
Central Government  and  statutory 
corporations before introducing  elec
tronic computers  or  such  other 
machine-accounting devices;

(b) the  number of computers  or 
accounting machines now in use in the 
Central Government, Ministry-wise;

(c) the number of jobs which be
come redundant as a result  of  the 
introduction of vhe above  measures; 

and

(d) whether the surplus employe— 
have been re-employed elsewhere? *

m e H a M v «t Stale In the MUb> 

try ef  lah —r, B m ilsyM s—  aaC *•*
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habilitation  (Shri  I*  N.  M kkn):

(a)  No.  Since November 1066, the 
Department of Economic Affairs con
sult the Department  of Labour  and 
Employment on new applications for 
the import ot computers.

(b)  to (d).  The information is not 
available as no such survey has been 
conducted.

Brain Drain

49. Shri Yogendra Sharma:
Shri Hem Barua:
Shri Snrendranath Dwivedy; 
Shri N. S. Sharma:
8hri Sharda Nand:
Shri BriJ Bhushan Lai:
Shri A. B. Vajpayee:
Shri Ram Kishan Gapta:

Will the Minister of  Education be 
pleased to state:

(a) whether it is a fact that the 
scientific technical brain drain from 
the country is still continuing despite 
Government measures to prevent it; 
and

(b) if so, the  steps  Government 
propose to take in this connection?

Hie  Minister  of  Education  (Dr. 

Trlguna Sen):  (a)  Indian nationals
with scientific and technical qualifica
tions go abroad for advanced studies, 
study-cum-employment; and  employ
ment and there is no general ban on 
this.

(b)  A number of steps have been 
taken to facilitate return of scientific 
and technical  personnel to India.  A 
statement regarding these is laid  on 
the Table of the House.  [Placed in 
Library. See No. LT-341/87J.

Report of the Administrative Reforms 

Commiastan

&•. Shri D. C. Sharma:
Shri Baharao Patel:

M  N. Sreekataa Nalr: 

Shri 8. M. tadfN ! 
Shri Madfca II— jr«r

Shri D. N. Patodta:
Shri B. Baras:
Shri C. C. Desai:

Will the Minister of Home Affairs 
be pleased to state:

(a) whether an interim  report  of 
the Study Team of the Administra
tive Reforms Commission on improve
ment in administrative machinery has 
been submitted;

(b) if so, the salient features there
of together with the recommendations 
which have been accepted; and

(c) the steps taken  to  implement 
the same?

Ihe Minister of State ia the Minis
try  of  Home  Affairs  (Shri  Vidya 
Charan Shakla): (a) The study team 
appointed by the Administrative  Re
forms  Commission  to  examine the 
machinery of the Oov«v nment of India 
and i'.= p* oĉ durcs of work submitted 
an interim report to the Administra- 
' tative Reform i Commission.

(b) The recommendations are  con
tained in the interim report of  the 
Study Team,  copies  of  which  are 
placed in the Parliament Library. The 
Administrative  Reforms Commission 
has fK>t yet expressed its views on the 
proposals of the Study Team.

(c) Does not arise.

It‘*lll**iiii Committee Recommenda
tions

•51. Shri C. C. Desai:
Shri K. Lakkappa:
Shri Sharda Nand:
Shri Bharat Singh Chanhan: 
Shri Ranjlt Singh:
Shri i. B. Singh:

Will the Minister of Home Affairs 
be pleased to state:

(a)  which of the recommendations 
of the Santhanam Committee on  tbe 
eradication of corruption have  been 
accepted, rejected or are still  under 
consideration and wbaa tt ia mwntrt
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to complete the consideration of the** 
recommendation*;

(b) whether all  the  recommenda
tions which have since been accepted 
have been implemented; and

(c) if not. the reasons theretor?

The Minister of Home Affairs (Shrl 
X. B. Charan):  (a) to (c).  A state
ment is laid on the  Table  of  the 
House.  [Placed in Library.  See No. 
LT-342/67].

Asssm-NagaUnd Boundary Dispute

*52. Shrl K. Anirudhan:
Shrl K. M. Abraham:
Shrtmatl Snseela Gopalan:
Shrl Dmawth;
Shrl Vishwanaiha Mem:
Shri P. P. Estbose:
Shri Onkar Singh:
Shrl Onkar U1 Berwa:
Shri S- M. Banerjee:
Shrl Madhn Llmaye:
Shrl Twhptl Singh:
Shri 8. C. Samanta:
Shri Mofian Swamp:
Shrl Georg* Fernandes:
Shrl J. H. Patel:
Shrl Hukam Chand Kachwal: 
Shrl Ham Singh Ayarwal:
Shrl T. S. Knshwah:
Shrl N. 8. Sharma:
Shri Sharda Nand:
Shrl A. B. Vajpayee:
Shri BrlJ Bhmhu Lai:
Shri Swell:
Shrl Kameshwar 8lngh:
Shrl A. Srasdharan:
Shrl P. Vtswsmhharan:
Shri MangalaUramadam:
Shrl Manlbfcal 1. Patel:
Shrl T. A. Prasad:
Shri N. K. ftanghl:

Will the Minister of Home Affairs 
be plsaged to state:

(a) whether there was a  dispute 
over the Inter-State boundary  bet
ween the Chief Ministers of  Assam 
aad Nagaland;

(b )  if so, the nature pf the ah w te; 
«*>d

(c)  the steps taken by Government 
to settle the dispute?

The Minister of Slate In the Minis
try  of Home  Affairs  <Shri Vidya 
Charan Shukla):  fa) and (b). There 
has been some dispute between  the 
Governments of Nagaland and Assam 
regarding  the  precise  boundary 
between the two states.  The Govern
ment of Nagaland have also  claimed 
some reserved forests in Assam.

(c)  The Chief Minister of Nagaland 
has suggested the appointment of  a 
boundary commission.  This matter is 
under consideration.  Meanwhile the 
Two Chief Ministers have agreed  to 
the matter being discussed  at official 
level.

Kidnapping of Children and young 
girls in Delhi

•5*. Shri Hem Barua:
Shri P. M. Sayeed:
Shrl Manibhai I. Patel:
Shrl Yashpal Singh:
Sbri S. C. Samanta:
Shrl Hukam Chand Kachwai: 
Shrl Jagannath Rao Joshi:
Shri Ram Singh Ayarwal:
Shri Onkar Singh:
Shri Bam Kbhan Gupta:
Shri Atam Das:
Shri D. 8. Patil:

Will the Minister of  Home Affairs 
be pleased to state:

(a) whether it is a fact that eases 
of kidnapping of children and young 
girls have increased in Delhi of late;

(b) if so, the number of children of 
different age-groups and young girls 
kidnapped from the Capital  during 
1966-67;

(c) whether any of these kidnapped 
children and young girls have been 
recovered by now; and

(d) whether the attention of Gov
ernment has been drawn to the coun
ter-claim made by the Delhi police to 
the effect that most of these cases of 
kidnapping are eases of elopement and 
If so, whether Government have given

*  bought to this problem?
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Ih* Minister «t State tn tbe Minis
try  of Hnh  Affairs  (ShH  VMya 
Chtrag Shukla):  (a) There has been
a slight increase.  Against 251 cases 
reported to the police in the year 1965- 
66, there were 270 cases in 1966-67 
(i.e. till 31-3-67).

(b)  and (c).  No. of children  and 

girls of different age-groups kidnap

ped  and recovered  during  1966-67 

(1-4-66 to 31-8-67) are:

Below 7 years 7 to is years  j Ab'iVc 12 years

Kidnapped

Recovcr-.-d

36 41 198

38 179

Total

*75

247

(d)  A number of cases of kidnap
ping in cases of girls trunspired  on 
enquiry and investigation to be eases 
of elopement.

utilisation of foreign money including 
PL 480 Funds for election purposes;

<b) if so, tho details thereof; and

I'se of Foreign money in General 
Elections 

*54. Shri Abdul Ghanj Dar:
Shri Kanwar Lai Gupta:
Shri R. S. Vidyarathl:
Shri Vasudevan Nair:
Shri Swell:
Dr. Kami Singh:
Shri Kikkar Singh:
Shri Kola.1 Birua:
Shrt R. K. Birla:
Shri Hem Barua:
Shri Sunendranath Dwlvedy: 
Sbri Yashpal Singh:
Shri S. C. Samanta:
Shri P. Gopalan:
Shri P. P. Esthose:
Shri Viahwanatba Menon:
Shri K. M. Abraham:
Shri llmanath:
Sbri Yogendra Sharma:
Shri Hukam Chand Kachwai: 
Shri Ram Singh Ayarwal:
Shri Sldbesbwar Prasad:
Shri Ram Klshan Gupta:
Shri Madbu Llmaye:
Dr. Ram Manohar Lobia: 
phrl S. M. Banerjee; 
ishri George Fernandes:
Shri J. H. Patel:

WiU tile Minister of Home Affair* 
be plMMj to state:

(a)  whether Government have re
ceived a repont of inquiry into the

fc) if not, when the report is cx-
pec'.cd to come?

The Minfeter of Home Affairs (Shrt 
Y. B. Cbavan):  (a) No, Sir.

(b) Docs not arise.

(c) While efforts are being mack- to 
complete the inquiry as early as possi
ble, it is not possible to give a  time
limit.

Employees Provident Fund

•55. Shri Vasudevan Nair:
Dr. Ranen Sen:
Shri Dhireswar Kalita:

Will the Minister of  Labour  and 
Rehabilitation be pleased to state:

(a) whether it is  a fact that a 
number of industrial establishments 
have failed to clear their arrears  of 
contribution to the employees' Provi
dent Fund;

(b) the total amount to be realised 
as arrears at present; and

(c) the steps taken to realise tbe 
arrears?
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The Mtabter of state In the Mfade- 
try of  Labour, Employment and Re
habilitation  (Shri L. N. Mlsra): (a) 
Yea. j  irl

(b) The total arrears outstanding 
was Rs. 5.54 crores as on the  31st 
January, 1987.

(c) Legal action by way o( prosecu
tions  and  recovery  proceedings is 
being taken  against  the  defaulting 
establishments, through the respective 
State Governments.

Education Ministers' Conference

•56. Shri Manlbhai J. Patel:
Shri Onkar Slnirh:
Shri Yashpal Singh:
Shri Shri Gopal Sabuo:
Shri Onkar Lai Berwa:
Shri N. R. Laskar:
Shri S. Supakar:
Shri D. N. Patodia:
Shri Uladhar Kotoki:
Shri Ram Kishan Gnpta:
Shri Prakash Vir Shastri:
Shri Sldheshwar Prasad:
Shri Swell:
Shri Hem Raj:
Shri Mohan swarup:
Shri P. K. Ghosh:
Shri R. Barna:
Shri ChintamaAi Panlgraht: 
Shri Ramachandra Ulaka:
Shri Dhnleshwar Meena:
Shri Heerji Bhat:
Shri K. Pradhanl:
Shri Vasudwan Nalr:
Shr| €. Janardhanaa:
Shri P. C. Adichan:
Shri M«hrin:
Shri Vbhwa Nath Paadey:
Dr. Mahadeva Praaad:

Will the Minister of Education  be 
pleased to state:

(a)  whether it is a fact that the 
Staite Education Ministers held a con
ference In Delhi towards the end of 
April, 1967;

<to) if so, th*  «Uscu#»ed; and

(c)  the conclusions arrived at in the 
conference?

Tbe  Minister  of  Education  (Dr. 
Triguna Sen):  (a) Yes, Sir.

(b)  and (cl.  The main object  of 
this Conference was to discuss the Re
port of the Education Commission and 
to outline an  agreed programme for 
immediate action. A copy of the reso
lutions adopted at the Conference  is 
placed on the  Table  of the  House. 
[Placed in Library. See No. LT-343/ 
67],

nrraftu nnm w *nr tt w w *i

•57.  wlwiT  :
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Agriculture-biased Education

*58. Shri Yashpal Singh:
Shri S. C. Samanta:

Will the Minister of Education be 
ineased to state:

(a) whether it is a fact that he is 
in favour of agriculture-biased educa
tion;

(b) if so, the extent to which it can 
b-' implcmrnted; and

(c) the measures proposed to im
plement this policy?

The Minister of state in the Minis
try of Eduration (Shri Bhagwat Jha 
Asad): (â to (cV  There is a consi
derable body of opinion favouring the 
idea of Bgriculture-biascd  education. 
But the effective introduction of such 
a bias is not an easy  matter.  The 
country has enough experience of agri
culture  as a subject at the primary 
and the secondary levels and of run
ning agricultural courses in Agricul
tural Schools of one kind or another 
and multi-purpose schools.  But nono 
of these courses or programmes have 
gone far in either imparting adequate 
vocational competencies or in training 
young persons who would wish to go 
back to the land as practising farmers. 
The whole subject has been carefully 
reviewed by the 1966 Education Com
mission.  The Commission has recom
mended  “that  some  orientation  of 
agriculture should  form' an integral 
part of general  education,  but  not 
only at the secondary stage but alto 
at tbe university  stage and In  all 
teacher education".  The  measures 
suggested by the Commission in  this 
behalf include among other things:

(i) agricultural orientation of  pro
grammes in all primary schools 
including those situated in  the 
urban areas;

(ii) Inclusion of agriculture as an 
important part of work expert* 
•nee at tbe school stage: and

(iii)  study ot agricultural and rural 
problems  aa a part of Science 
and Social Studies syllabus  at 
the lower and the higher se
condary stages.

2.  The  recommendations  of  the 
Education Commission are at present 
under examination.

Laxmiratan Cotton Mills, Kanpnr

•59. Shri Umanath:
Shri K. Ramani:

Will the Minister of Home Affairs 
be pleased to state:

(a) the progress mads in the investi
gations into the allegations of criminal 
breach of trust against Messrs. Laxmi- 
ratan Cotton Mills. Kanpur;

(b) when  the investigations  are 
likely to be completed; and

(c) whether Government propose ‘ o
• set any time-limit for the comp1»'i->n
of the investigations?

The Minister of Home Affair* (StarI 
Y. B. Chavan):  (a) to (c).  As a rv-
sult of the searches made of the pn - 
misrs of M:s. Laxmiratan Cotton Mills, 
Kanpur »-nd its allied concerns volu
minous  records  have  been  seized. 
These are under scrutiny and it is too 
early to say when the  investigations 
are likely  to be  completed.  Every 
effort is being made to complete  the 
investigations as early as possible.

Indiscipline among Students

*M. Shri S. Supakar:
Shri N. E. Laakar:

Will the Minister of  Education be 
pleased to state:

(a)  whether he was  asked by  the 
University Grants Commission  some
time ago to report on the causes and 
remedy of the stydents* indiscipline;

<b) whether  the reaction  of  tbe 
Ministers of education of the various 
States  *» to how to irepteoMni  flw




